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general nature. India'. policie, in regud 
to private foreign investment as 81", tr~:!Ds· 
fer of techuoiogy was spelt out in tbe 
meeting. There W8I a general exchange 
of vinws on the pouibilities of furtiM'r 
cooperation between India and F('d( ral 
Republic of Germany in jndustrial and 
related fields, namely, drugs and phar-
maceuticals, coal, pow<'r, metal goods 
indUitriea, steel, ('xport orientf'd indus-
tries, joint ventures in third countries 
and technology transfer. No specific 
projects were dilcUJScd. 

Bomb Threat to U.S. aad U.K. Emba-
•• ie. ill New Delhi 

4187. SHRI ARJUN SETHI: WiIl 
the Minister of HOME AFFAIRS be 
pleased to state : 

(a) whether Government'. attention 
has been drawn to the news-itf'm in the 
'Hinduatan Times' dated the 9th Novem-
ber, 1980 that an anonymous telephonic 
bomb threat to the United Statrs Embassy 
and the British High Conunission at 
Chanakyapuri, New Delhi turned out to 
be a hoax ; 

(b) if so, the details thereof; and 

(c) the steps Goverrunent propose to 
take in this regaTd ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI YOGEl\"DRA MAKWANA) I 
(a) and (b). On 8-11-1980 an anonymous 

caller telephonically informed the United 
State!! Embassy and British High Commi-
ssion at Shanti Path that bombs have 
been planted in their premises. The 
Embassy Officials informed the Special 
Task Force office at Chankyapuri at about 
1'10 P.M. Immediate action to locate the 
explosives and to defuse the same was 
taken. However, it turned out to be a 
hoax. 

(c) Immediate action is taken when-
ever information about such a threat is 
·received. Efforts are also made to trace 
the anonymous caller. 

4188. SHRI KUSUMA KRISHNA 
MURTHY : Will the Minister of DE-
FENCE be pleased to state how far we are 
',elf reliant in ships meant for Defence ? 

j THE MINISTER OF STATE IN TIlE 
:)INISTRY OF DEFENCE (SHRI 
~ HlVRf\J V. PATIL): The country has 
.Squired capability for designing and 

building various types of ships rt'quired 
by the Indian Navy. The types of shipe 
that have ~eD built and are being built 
in the country include modem Frig2tca, 
Survey Vessels with advanced electronic, 
gadgetary, Seaw,rd J)d'ence Boats, 
Ocean Going Tugs Minu-wcf']:'trs, Sun"eY 
craft and other harbour and auxiliary 
vessels like dredgers, trg!!, hrgn:, etc. 
Indigenous content in tht' production of 
~e Nayal ~hips has alsc been constantly 
Increasing In tenm of both percenuge 
an~ advanced equipmt'Dts ~r.d s-ystCJDI to 
be Installed. 

News Item captioned hKissa Kurld 
Ka" .m BEe, Rancld 

418g. SHRI MUKU1\"DA MANDAL : 
Will the Minister ofl1'."J)USTRY be pleased 
to state: 

(a) whether the attention of Govern-
ment has been drawn to the news itt'm 
under the caption "Kissa Kursi Ka" in 
Heavy Engineering ofR.anchi ; 

(b) if so, facts thereof; and 

(c) what is the reaction of Government 
in regard thereto ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI 
C~A.'l\fJIT GHANANA) : (a) Yes, 
Sir. 

(b) & (c). Shri A. C. Chatterjee 
was appoin ted Chairma'1-cum-Mana-
gin~ Dir~ctor (CMD) ?f the Ht'avy 
Engmrenng Corporahon Limited 
Ran chi (HEC) in Au~st, 1977. In 
terms of the letters of his appointment 
he' was to continue in that post ~pto June: 
1981. However, due to the conhnued poor 
pe~onna!1ce of the Corporation, Govt· 
deCided m August, I gSo to 1 eplace him 
and appoin t Shri S.R. Jain, then Managing 
Director of ~ai Ispat Limited, in his 
p~ce. .~e CIrcumstances leading to 
thiS deelSlon were persona] ly exp]air. ed 
to Shri Chatterjee. He was also aSsured 
tha t he would be gran tej all the benefits 
such as encashment of leavf', gratuity 
contributory provident fund, etc. that 
were admissible to him in terms of the 
letter of his appointment. 

Subsequen tly, however, when Shri Jain 
reached Ranchi on 15th September., 1Q80 
to take over charge as CMD HEe' Shri 
Chattnjee dt'clined to hand over dtarge 
tro him, although he \\oas asked to do so 
by Govf'rnmen t in a telex message dated 
the 13th September, IgSO. On the COD-
trary, he filed a writ petition in the Ranchi 
Benc:h of th«: Patna H~gh Court, challenging 
the JDstructions of the Goverrr.mc.r.t asking 
him to hand over chU6e. . 




